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MR. DEPUTY-SPEAKER: 1 will
now put the Amendment of Shri
Bibhuti Bishra to the vote of the
House.

The question is:

“That in the resolution,—-
for "quit the Commonwealth of
Nations forthwith in view of
the inaction of the British
Government against the ille-
gal minority regime of Ian
Smith.”

substitute

“press the British Government
to use all possible means,
including total economic
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sanctions to terminate this
illegal regime as well as to
urge the Security Council to
act under Chapter 7 of the
UN Charter and impose total
mandatory sanctions against
the 8mith regime in South-
ern Rhodesia.” (1)

The motion was adopted.

MR. DEPUTY-SPEAKER: I will
noyw put the main Resolution as am-
ended by Shri Bibhuti Mishra's am-
endment.

The question is:

“This House condemns the ex-
erution of freedom fighters In
South Rhodesia by the illegal re-
gime ot Ian Smith and urges the
Government of India to press the
British Government to wuse all
possible means, including total
economic sanctions to terminate
this illega] regime as well as to
urge the Security Council to act
under Chapter 7 of the UN Char-
ter and impose total mandatory
sanctions against the Smith regime
«n  Southern Rhodesia.” (as
amend.)

The motion was adopted.

16.34 hrs.

RESOLUTION RE. TRADE IN FOOD-
GRAINs

MR. DEPUTY-SPEAKER: We shall
now take up Shri Mohan Swarup's
Resolution. The time allotted is one
hour. The next Resolution is also
ithere and Food Debate is coming. I
am not inclined to extend the time as
far as possible.

SHRI S. XAVIER (TIRUNELVELI):
Time should not be extended, Other-
wise, I may not get my chance to
move my Resolution.

MR. DEPUTY-SPEAKER. The dis-
cussion on the Demands for Grants of
the Food Ministry is coming.
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SHRI'S. XAVIER: I wil] have some
time to move my Resolution if the
time-limit is strictly adhered.

AN HON. MEMBER: There is an-
other Resolution also,

ot wrrw fargrt e (| SR
R FIRTE
MR. DEPUTY-SPEAKER: 1y that

-has also secured the ballot, what can
1 do?
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MR. DEPUTY-SPEAKER: He will
be coming in a minute,

SHRI M. A. KHAN (Kasganj):
There is no quorum.

MR. DEPUTY-SPEAKER: The bell
may be rung—The bell may be rung
a second time.—Now there 1s quorum.

Shri Mohan Swarup,
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MR. DEPUTY-SPEAKER: Resolu-
tion moved:

‘This House is of opinion that
trade in foodgraing be nationalised
immediately.”

As 1 have said, one hour only has
been allotted for this because the sub-
ject of the next Resolution is also al-
most the same. Therefore what I sug-
gest is that we will accommodate a
few speakars on this and a few on the
next one, Each Member will have
just five minutes,

SHRI LOBO PRABHU (Udipi): Mr.
Deputy-Speaker, Sir, I would begin
by saying that the title of this Reso-
lution is jncorrect because, as our hon,
Member proceeded to explain, his idea
or nationalisation is 4 million tonnes
of buffer stock and 8 million tonnes of
foodgrains supply to the public. This
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is & little more than the present system
and our friend, therefore, has not real-
ly advanced as far as the Communist
to suggest total nationalisation of
trade. But even this partial trade in
graing has dome no good tov amyone.
One has to inquire which class has
benefited from Government's purchase
of foodgrains, As far as the cultiva-
tor is concerned, though I do not see
many representatives here, they have
the grievance that they are paid only
a fraction of the price at which Gov-
ernment sells and at which the mariet
sells the grain which is bought from
them. Is it fair, as our hon. Member
considered that he is speaking for the
cultivators, that they should be dep-
rived of a proper price?

The second class consists of the
traders. He has very rightly con-
demned them. I do not know how
many traders are represented here.

SHRI SHASHIBHUSHAN BAJPAI
(Khargone): Only you are there.

SHRI LOBO PRABHU: I am not a
trader.

SHRI SHEO NARAIN (Basti): You
are their advocate,

SHRI LOBO PRABHU: I am the
advocate of honest traders and of hon-

est people.

The question is, if today the traders
are dishonest—they are—it is because
there is no competition. Government
itself is to blame that has reduced the
quantity of food supply coming to the
market. Government itself {s to blame
that prices are always rising. So long
as prices rise there is g tendency to
hoard, to profiteer and even to black-
market. So, if there is anyone to be
blamed for the dishonesty of the trade,
it is the Government.

The third is the class of consumers.
Consumers can be placed in two cate-
gories—the rich like our friends and
the poor like our friends there,
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SHRI SHEO NARAIN. Are you
poor?

SHRI LOBO PRABHU: There are
no rich men here,

As far as the rich are concerned,
controls do not touch them very much
because they are able to purchase
whatever they want; they are only
corrupted. Controls corrupt the rich
because they give a scope, a free play
to the power of their money. As far
as the poor are concerned, I would
like people to understand what it
means to stand for hours in a queue
which one could find at any time in
the past when there was genuine scar-
city of grains. For them to lose a day,
sometimes even more, for a handful
of grain, I think, is one of the trage-
dieg of our administration, something
about which the Food Ministry should
be thoroughly ashamed that not only
have they got to wait that long and
pay a price much higher than what
has been paid to the cultivator but
they have to get grain which in a good
part is not grain at all but is sand and
stone. So, the poor are the sufferers
here again.

Therefore, iy our friend thinks that
nationalisation is going to do good to
anyone, he is not thinking of any peo-
ple in this country except perhaps the
smugglers and the corrupt government
servants,

He has, luckily for this House, pro-
posed the abolition of zones. He has
proposed also that inter-State move-
ment should be free. That is certainly
an advance on the thinking of Govern-
ment on this subject, Government
has only enlarged one zone. Govern-
ment should enlarge all zones. Shri
Somani, no doubt, will speak more
about it. But I would just like to ask
this of Government: What is the
benefit of these zones? Is it their
interest to create pockets og scarcity,
vacuums to which the grain is sucked
at o rate and at a price which is al-
ways rising? It the idea of Govern-
ment is to raise prices, then zones and
inter-State bans have a purpose. If
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not, they are only in favour of samug-
glers who, at every border, are gble
to bring the grain, pay the police and
get sometimes, as in my district, across
to Kerala, a price twice or thrice that
they pay for it.

17 hrs.

Let us just think in terms of aboli-
shing the zones. If prices fall, zones
will become redundant because there
will be pressure, I have no doubt my
hon. friend, from Haryana, will press
for abolition of zones because they are
unfair to the growers that the prices
should be restricted on one side of a
line. If prices fall, zones will go, If
prices do not fall, zones will stay and
prices will rise further, I for one gee
that the prices will fall and the fall
in prices is going to have consequences
which have not been considered in
this House. If Government keeps »
large stock, and they are providing
Rs. 720 crores for the grain trade, if
the prices fall by anything like 10 per
cent on the prices paid by Govern-
ment, there will be a loss of Rs. 72
crores. This loss to the Government
is 2 loss to the people, Governmen'
pays nothing from the pockets of Mini-
sters, Government pays from the
pockets of the people, Therefore.
whether the prices rise or fall, con-
trols are bad. Nationalisation of trade
is bad. Free competition is the pass-
port to a better order of things.

17.02 hrs.

[SHre G. S. DHILLON in the Chair]|

SHRI CHINTAMANI PANIGRAHI
(Bhubaneswar): Mr, Chairman, Sir,
I would like to bring to the notice of
the hon. Minister at least some points
on which I would like to be enlighten-
ed.

The Food Corporation of India 1z do-
ing a very good job. But I would
urge upon the Minister to let us know
this. In recent times, there has been
some thing going on in the Food Cor-
poration itself which was brought to
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the notice of the public by its ex-
Chairman. Today, the Food Cornora-
tion cannot afford to function itself as
a body dominated by certain bureau-
crats because it is now competing with
a large number of private traders.
During the last so many years, the
private traders in foodgrains have ex-
ploited . the producers of foodgrains
which my hon. friend, Shri Mohan
Swarup, has tried his best to bring to
light by moving this Resolution

The Food Corporation's gctivities
have been expanded and it has gone
over to as many as 14 States. It is =
good thing. In Haryana, in the last
few months, there was a distress saie
vf wheat. In the beginning, the
Haryana Government did not like to
invite the Food Corporation. But in.
later period, when there was a distress
sale, when the wheat prices in Haryana
which varied between Rs, 100 to Rs.
115 a quintal at the time of the har-
vest and which were expected to rise
further to Rs. 124 a quintal, when
these crashed immediately during the
lean period and came down {v Rs. 70
to Rs. 75 a quintal, the Haryana Gov-
ernment sent an SOS to the Food Cor-
poration asking them to enter the
market immediately. Then, the Food
Corporation entered the market and
saved the situation.

Here, the question arises that the
Food Corporation, according to the
present calculations, would require a
working capital of nearly Rs. 200
crores at the peak operation during
the season. ‘The Food Corporation
had fixed a target of procuring 8 mil-
lion tonnes this year, and the procure-
ment target was fixed at 5 million
tonnes by March, 1968, We would
like to know from the hon., Minister
whether really thig procurement tar-
get, by March, 1968, of five million
tonnes has been fulfilled. I know that
it hds not been fulfilled. I have got
reports from certain State Govern-
ments—and [ can bnng o to the
notice of the hen, Minister —that
the provurement hay falled. Let
me cite the instunce of that (iov-
ernment, which is run by the ¥arty
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of Mr. Lobo Prabhu, ie, the State
Government of Orissa, where Swa-
tantra is ruling. The hon. Minister
will please let us know whether the
hon. Chief Minister of Orissa has al-
ready informed the Government of
India that the procurement in Orissa
is not progressing satisfactorily be-
cause the millowners are not co-
operating with the Food Corooration
there. I hope, the hon, Minister will
agree at least that such a leiter ha:
come from the Chief Minister to tht
Ministry here. If this is the position
then we would like to know what
steps Government of India are taking
to activise procurement in that State
and in such other States where the
millowners are not co-operating,

One more point and I will have
finished and that is with regard to one
anomaly that we have. India i try-
ing to win the battle of economic in-
dependence on all fronts and also on
the food front. But [ am completely
surprised over this. India was import-
ing 11 million tonnes of foodgrains
when there was drought, and India is
now importing nearly 8 million tonnes
of foodgrains when according to Gov-
ernment of India this is one of the
bumper crop years in India and that
the production has gone up from 85
million to 100 million tonnes. How is
it that the more the production in-
creases, the more the unport also
increases? How is it that a procure=-
ment, in a bumper crop year of 85 or
100 million tonnes, has been fixed at
only 5 million tonnes by March, 1068
whereag the Agricultural Prices Com=-
mission suggested a procurement tar-
get of 8 million tonnes? I do not want
to take much time of the House, I
would request the hon. Minister to
enlighten ug on this, and I hope that
the hon. Minister will try his best to
help the Food Corporation of India in
expanding its activities. @~ Whatever
difficulties or whatever deficiencies
may be there, it ig because that the
Food Corporation has come in, that at
least the producers are getting a better
price today, A total trade in food-
grains of about Rs. 2,600 crores is con=
trolled by private traders, and I would
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{Shri Chintamani Panigrahi]

urge on the hon. Minister that the
Government of India should gradually
increase the scope of the Food Corpo-
ration of so that in the near
future, the trade is nationalised, This
is one of the ten pointg that the AICC
has accepted; the Congress has given
a promise to the people that, in the
near future, more and more trade will
be ‘nationalised, in the sense that it
will be in the public sector, and the
profiteering, hoarding &nd black-
marketing resorted to by the private
traders, should end and the producer
should get the reasonable price for his
produce.
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IAX G027 & IFA ¥ Ay ag 9 wwar
2?7 gawr @i o A § M fE ag
T AT g A A Iy wwe &
B @ wear & 1 gafay e & oz
FE WL A FTAT FT AT T8 2
A 7 ¥ qFF K B FIEAT 93T
Ty faderrz It ¥ oF I w7 97 ¢
‘g @7 A afaee B =g oA
ov3 & & for w1 FAT A T
T3 § | w=3 ¥ ¥ ¥ ww FY OF
TATACT FATT FTAT FIAT | AT W
AT F ST ¥ WAL FI gL FTAT
Y & AY a7 A g% WY B KA B
ISET ZATT | " F GEH FAA qAAE
oY AT FT # IAR g E0r fRT
wrg fad 5 w7 wearar ¥ ol w=i
T & ? .

SHRI RANDHIR SINGH (Rohtak):
Mr. Chairman, Sir, I whole-heartedly
appreciate the gpirit in the Resolution
and congratulate Shri Mohan Swarup
for bringing forward this outstanding
resolution. This is an old demand and
age-old demand of the poor peasantry,
who have been so much pressed and
oppressed by vested interests, by feu-
dal lords and big landlords since time
immemorial. You must remember.
Mr, Chairman, that peasantry in our
country are a class of absolutely ex-
ploited people. They are the fore-
runners and yet they have always
been relegated to the background and
no avenues of development or progress
were made available to them. In this
era, when we are. free, there is a
genuine ‘demand that the peasantry,
the poor farmer, should be given the
proper place. And that proper place
can only be given if they get their
due, for their produce. It is an admit-
ted fact. Whatever the peasant is in-
vesting, he is not getting his proper
return, This issue involves fundamen-
tal issues of justice, fairplay, equity
and ethics also. Why should a man
who puts such @ hard labour day in
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and day out, in season and out of sea-
son, in chilly winter and scorching
heat, who is down to the earth and
who 'has done - strenuous and hard
work, be deprived of his labour? A
man who is putting his labour must
get due return for that.

It is very important that this parti-
cular sphere of marketing of his food-
grains should be taken note of by the
Minister in charge of Food and Agri-
culture, It is good luck, Sir, that a
progressive farmer is at the helm of
affairs, Mr, Shinde himself is a far-
mer, and wour Cabinet Minister, Shri
Jagjiwan Ram is a farmer, and both
of them come from Bihar, the core of
the peasantry. [ am proud of this, Sir.
And much of our hope is pinned on
them. It is high time that they appre-
ciate the crying need of the country.
They will go down in history as the
saviours of the poor peasantry, by tak-
ing up the cause of nationalisation of
food trade,

Thé marketing centres have become
forums of loot, forums of exploitation
and forums of butchery of the poor
peasantry to deprive them of what-
ever they are entitled to, The middle~
men earn not only 100 per cent but
even 200 or 300 or 500 per cent of what
they are investing as profits. These
middlemen must go. I am not against
the petty shopkeepers or the small
people who are poor people. But I
am referring to the class of hoarders
which has come to stay. Their main
job is to create scarcity in the country
by acting as parasites on the blood
of the poorer sections of society, and
they are piling up huge profits,

My request is that the peasant must
get his due return. So far as the
prices are concerned, he should get
better prices, and whatever e wants
to .purchase “such as cement, sugar,
iron, cloth, fertilisers, electricity etc.
should be made available to him at
reasonable rates because he is being
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burdened with innumerable taxes,
canal rates, chaara lagaan, local rates
electricity tax and so on.

This is the time when in free India
people like the present hon. Minister
are in power and when a party like the
Congress is in office, whose aim is to
bring about democratic socialism and
this is the time when they should do
something for the peasantry. 80 per
zent of the population of our country
i5 in rural areas, and it is heralded by
the peasantry and they should be
made citizen No, 1 in the country.
‘fhey should be affluent and they
should be free from the scourge of
want and exploitation.

I wholeheartedly support the resolu_
tion moved by my hon. friend.

SHRI K. M. ABRAHAM (Kotta-
yam); The middlemen in the food
trade are appropriating the bulk of
the profits in foodgrains trade. They
accumnulate huge profits by purchasing
foodgrains at a lower price and selling
them at higher prices when the prices
go up. The poor peasantg who are the
actual growers of the grains get lower
prices and the consumers have to pay
higher prices when they purchase from
the market.

That is why we are demanding
nationalisation of the food trade. The
Central Government are not sincere
in approaching this problem and solv-
ing it. They started the Food Corpo-
ration of India with a capital of Rs, 100
crores. But they have procured only
3 per cent of the needs of the total
population of the country ag a whole.
There has been no co-ordinated ap-
proach with regard to the implemen-
tation of the national food policy.
They have been discussing about &
nationa] . food policy for the last
$0 many years but nothing has
emerged out of ‘it so far because
they are not ready to purchase or nro-
cure the surplus food from the hoar-
ders and swindlers who are having it
in the surplus States, The result iz
that the deficit States are suffering,
and they are in an acute position and
are in a starving condition.
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The Centre is also using food as a
weapon in politics, ] am not going to
argue about such things because this
House hms already discussed this on
many an occasion, The instances of
Kerala and Bengal have already been
quoted here. I am not going into all
that now.

If Government do not nationalise the
food trade, immediately the people will
think that Government are siding with
the profiteers, blackmarketeers and
landlords,

SHRI PILOO MODY (Godhra):
The debate on this resolution must
conclude at 530 p.m, There are two
more resolutions after this.

MR. CHAIRMAN: This resolution
was moved at 440 pm. May I know
how long the hon. Minister would like
to take?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOPMENT
AND CO-OPERATION (SHRI ANNA-
SAHIB SHINDE): About 8 to @
minutes.

MR. CHAIRMAN: Now, Shr| Shashi-
bhushan Bajpai.

=1 wfe sy @ (@rerm)
awm@E Agrey, & =1 FigT ey d a7,
A g TETT AT §, qATHATT 24T,
ara Frgafaly (F droquodto H oA
A ATAINFAE | W AgwiwT g
&F A g g a8 F gEne
FHWT AT G aF I AT a7

gt as gd gw 7 wgfaat €Y v
iﬂ'ra’z.ln AT §, W AF qg WFAT
R €7 AW F HATS AGH HT Y qw aw
ag FE W gEA WA FA F fag A
g | AT ag g fE sy
ry S 4T A ¥ & w)y § w e
gamr i g A frmag &
FAY WATS AT TH § q°T HGW § 7FAT
aF | I I 7 fowd § W Ag
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whfwy & sz gfF g7 9o
& gimeRfy ¥ amda g1 A AT A
war Ty e o+ :

MR. CHATRMAN: The word lakad
dada is not in good taste, Now, the
hon. Minister.

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOP-
MENT AND CO-OPERATION (SHRI
ANNASAHIB SHINDE): Mr, Chair-
man, I thank Shri Mohan Swarup for
moving his Resolution on a subject
which vitally concerns the life of our
peopler and I apprediate the sentimets
expressed by Shri Mbhan Swarup and
by many of the hon. Members who
have expressed their views on the floor
of the House., Shri Maharaj Singh
Bharati just now referred to the fact
that even in a country like Japan
there is intervention by Government
in food trade. Not only in Japan, but
it we examine the trade pattern of
many other countries, Italy for inst-
ance, we find the paddy trade in Italy
is in the hands of the State. So, State
intervention is there. Not only in iLe
deficit countries but even in surplus
countries like Canada and Australia
there is the Wheat Board. Both those
countries are surplus from the point
of view of wheat production. But
even then there is intervention from
the State both in the internal trade as
well as in the external trade.

SHRI LOBO PRABHU: No control;
only purchase.

SHRI ANNASAHIB SHINDE: In a
vast country like that of India which
is deficit to a certain extent in regard
to food, I do not think we can allow
laigdez faire in regard to the food
trade.

SHRI PILOO MODY: What js that?
SHRI LOBO PRABHU: Let go.

SHRI ANNASAHIB SHINDE: In
fact, a' number of expert committces,
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which have examined this aspect, have
also come to the samve conclusien, For
imstance, aftet’ the tragedy of 1043 of
the Bengal famiine, the'then Govern-
ment of India appointéd a-famiine
commission to go inté the food prob-
lem. I do not' think- even friends of
the Swatantra Party or the Jana Sengh
will allege that at that time the Gov-
ernment was having any ideological
inclinations, But even then the
Famine Commission, which sobmitted
its report in 1948, came to the comelu-
sion that to provide food is mainly
the responsibility of Governmeni and
that Government must intervenein
the food trade-if it is to provide pro-
tettion to the people.

8o, as far as the point whether Gow-
ernment should interfere in the feed
trade or not is concerned, it is the
primary responsibility of Government
to see that foodgrains are made avail-
able at a reasonable price to the peo-
ple at large, Therefore Government
must necessarily intervene in the food
trade. So, I do not at al] agree with
the views expressed by Shri Lobo
Prabhu and Shri Sharma of the Jana
Sengh.

But, at the same time, there are
various other aspects of the problem
too. Some hon. Members have re-
ferred to the problem from the point
of view of how the farmer should be
assured of a reasonable price. That
also is 3 very important peint. The
usua] phenomenon of trade in this
country has been that in the immediate
post-harvest period prices get depres-
zed and farmers are left at the mercy
of the trading community and as soen
as the lean period comes the consu-
mers have to purchase the same food-
grains at a very high price and they
are left at the mercy of ‘raders. This
is a phenomenon repeated from year

to year,

SHRI LOBO PRABHU: You have
the powers to acquire and licence
grein. What are you doing for ac-
quiring the hoards of foodgrains with
traders? Please explain that. The
fault is yours.
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.SHRI ANNASAHIB SHINDE:. Not
only from the point of view of Gov-
ernment’s responsibility or of Gov-
ernment intervening in the food trade
but even from the point of view of
assuring, remunerative or reasonable
‘prices to the farmers and, at the same
time, ensuring availability of food-
grains to the consumers at reasonable
prices, I think, Government owes some
responsibility and in our ~ountry we
have to develop public sector agency
which will take care of this.

So, ag far as the general sentiment
expressed by hon. Member Shri Mohan
Swarup is concerned, I am completely
in agreement with him. But I do not
share the sentiment of some hon.
Members who from the ideoclogical
point of view say that everything
should be nationalised. 1 do not agree
with that view also; but, at the same
time, we should not have an allergy as
some Swatantra Members are allergic.
Whenever the word ‘nationalisation’
or ‘socialisation’ of food trade comes
in, they are very allergic.

SHRI PILOO MODY: The very
fact that you mention that the Gov-
ernment must interfere is in itself
a very unfortunate choice of words.
‘What you should say is “regulate’” and
not “interfere”.

SHRI ANNASAHIB SHINDE: Bul
we have to take a practical view in
this matter. In our country we must
proceed on the assumption that we
must develop a public sector organi-
sation and to see that ihe publie sec-
tor organisation geis a commanding
pogition in the food trade. That is
why the Government of Indiz estab-
lished the Food Corporation of India
and the Food Corporation of India is
for the first time in a very big way in
the food trade. We have been assur-
ing the farmers now that we shall be
prepared to purchase foodgrains not
only at the minimum price or the sup-
port price but we shall be purchasing
foodgrains at the procurement price.

SHRI KANWAR LA, GUPTA
(Delhi Sadar): Can you give the firm
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assurance to the farmers that you will
not reduce the prpcuremant price?

SHRI ANNASAHIB SHINDE: May
I assure Shri Gupta, this House and
the farmers of this country that we
stand firm by this that we shall be
prepared to purchase any quantity
offered by farmers at the procurement
price. That is why the State Bank of
India has placed about Rs, 120 crores
at the disposal of the Food Corpora-
tion of India. Moreover, in addition
to that, Rs, 39 crores have been ad-
vanced to the Food Corporation of
India by way of loans, and in this Bud-
get also which is before the House,
about Rs. 40 crores have been provid-
ed so that, as and when it requires,
the amount may be made available to
the Corporation. So, we should see
that the Food Corporation really gets
a commanding position in the food
trade. But the difficulty in this coun-
try is that we have to see that public
opinion ig educated so that the public
sector organisation really gets neces-
sary  cooperation from the various
State Governments from the public
bodies and from the various pastlas as
such.

I would appeal to the House and to
the Members of the Swatantra Party
and Jama Sangh, particularly, that
they should not have ideological bias
against this because the Government

do not proceed on the as-
sumption of any ideological bias
as such but take into comai-

deration the vital interest of the mas
ses and the farmers and the food ect-
nomy of the country because stabilisa-
tion of food economy is very impor-
tant. 1 hope all the Members of the
House will give necessary coopera-
tion to the Government of India and
see, in times to come, that the Food
Corporation plays a very important
role in our country, I wish to extend
the same appeal to the various State
Governments,

SHRI LOBO PRABHU: Why don't
you take the trouble of giving the
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reason why you disagree with my pro- -

position? I put a very clear proposi-
tion. You create artificial scarcity,
you create high priceg and you are the
cause of the food problem in the coun-
try. Please answer that question,

SHRI ANNASAHIB SHINDE: I
have already covered his point. Free
trade was having full play in this
country. There was no curb on free
trade and that led to this phenomenon.
That is why if the Food Corporation
comes more and more in the food
trade, all these things can be eliminat-
ed.

SHRI SONAVANE (Pandharpur):
It was because of the free trade that
these people fleeced the farmers and
the consumers,

SHRI ANNASAHIB SHINDE: 1
would appeal to the hon. Member to
withdraw the Resolution, not to press
for it because I have expressed my
views and the Government shares his
sentiments, At the same time, it is
not necessary to presg this Resolution
because it will not serve any purpose.
I do not think the stage has come
when we can really do anything more
than what the Government is already
doing in the field.

st gaEre WA 3E TTEA F9
AT, oq -G aT K1 gy ?

st g exeT . AWl WgEa,
# wyy Al w1 aga WA B,
faegiv  AY sEaTa & qwEA fRaT E
a1 g1 ardfY ga< St & qfq § v
sFE & § |, Fagm gad W fear-
qMg 7 TH ATH ¥ gi AT F G R TH
F AR g1 | BUATRHT Ug THR ST
fr F agx ¥ O o, A9 @
"1q gg WY s argx & g T
ST A FX —18 Har o g ar
FEE WRT g | g WIEHT WY gy WY
g fs feaml #) gast damErE,
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aer gy &1 Sfem wwr fa® )
®feT & sgawar g, awfa TgEa,
it feafs oo e @ , dar fs
¥ I ¥ wgtox Aewr e, &
HHT *F W9 § FOU A AG W
#FT lga fafa & W feam & g
fama amem 7@ 8 1 feame oF o
AT & gu 2, fow W d wgan
7T e

Al ata——feAma gA @ B
¥ aufsy af & v w1 Wb @
F Uwimar g Ag w15 W Iwmr
AAT—HAAT &1 FEHAT  W@T 4T
whow &1 garr smar—fET @
dafs1 g ¥ w3 QIT amv R,
Fife A= TN E fwowe &
gafsa gt 7@ A1 ag v oEt i
P, fomw wmr wr fow gl
g4 | dfed wa v W @,
fammat # JaeT W g £ WY WA A
99 g7 TG & fw g "Aafea A
FT WAT | S A A wA far
qi—fFA M &1 UF 0AT JTAE I 9w
g g9 #waw A, fag &1 f& wodr
gow w1 e fraifva s &1 g
afagsr 7 &2 | A wwag 99
o1 TET &, WaT 9gd Aeq w4, I
fr fea "@afsa g AT sa &
94T 92 97 1, A Gz g faw
FIH FTEF I8 ATAZIT |

@ adwrr frafy s E9wm
¥ o#w wmAarrag & 1 & fod
argd W HATHTT ¥ GOy €T fE
T TLIETT W AT T AGE WA
gz AT A grAr gy iR
foraw! %1z ere % faar we o A
T Y1 & vurer aww A AwT aw
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ot wrdw FEa v W A0 vy
& A efRTOFA B0 AT W AR
Y Fwifas wor Frama §1F, adr
foeml  w SoWE W0 #1 9™
o wEa &
SHRI ANNASAHIB SHINDE; 1

appeal to the hon. Member not to
press his Resolution,

MR, CHAIRMAN: Is he willing to
withdraw his Resoltuion?

warafy wgtew w1 WY ST
3 arfew w1 SR # 7

LR O S o
X9 WETHA & ag fF g mIa
@ 9 faaresdn, & A4 gea &
aiftw &1 E

MR. CHAIRMAN: Has he the leave
of the House to withdraw his Resolu-
tion?

SEVERAL HON. MEMBERS: Yes.

The Resolution was, by leave,
withdrawn.

. MR. CHAIRMAN: The nexi Resolu-
tion is that of Mr. N. K. Somani.

About the fourth Resolution, I want
to malke this clear. The Second Reso-
lution was started, at 4.40; even if it
had been completed within one hour,
the Fourth Resolution could not come
because now Mr. Somani's Resolution
is there and then at 6.30 we have got
a half-an-hour discussion.

SHRI S. XAVIER: I shall just move
i, Sir.

MR. CHAIRMAN:. Unless Mr.
Somani's Resolution is disposed of,
how can that be taken up?

SHRI LOBO PRABHU: He may
just be allowed to move his Resolu-
thon amd' he can continue on the next
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oceasion. That is an impertant Re-
solution,

MR. CHAIRMAN: But Mr. Soma-
ni's Resolution has to be disposed of
and then only it can be taken up.

SHRI N. K. SOMANI (Nagaur):
After my Resolution, you may allew
him just to move.

SHRI PILOO MODY: If Mr, Soma-
ni's Resolution is finished by 6.25
P.M., then Mr. Xavier can be allow-
ed to move his Resolution.

MR, CHAIRMAN: Even if it finish-
es at 6.30, I have no objection to Mr.
Navier’ moving his Resolution. I do
agree that it is a very important
Resolution.

Now Mr. Somani.

17.52 hrs.

RESOLUTION RE: REMOWVAL OF
ZONAL RESTRICTIONS ON MOVE-
MENT OF FOODGRAINS

SHRI N. K. SOMANI (Nagaur): I
beg to move:

“This House is of opinion that
in view of increased food produc-
tion during the current year,
zona] restrictions on the move-
ment of foodgrains be removed
forthwith.”

We have heard from almost all the
speakers who participated in the pre-
vious Resolution that food is an item
or a subject of discussion which
should not have any ideological bar-
riers or should not have State or party
barriers. But unfortunately from
what we have seen and from what has
been the experience in the last few
vears, one is constrained to come to
the conclusion that even in regard to
such a vulnerable, such a needy, such



